
FORM G 

INVITATION FOR EXPRESSION OF INTEREST FOR 

 FRONTAGE MEDIA PRIVATE LIMITED 

 (Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution 

Process for Corporate Persons) Regulations, 2016 

 

RELEVANT PARTICULARS 

1. Name of the Corporate Debtor along with 

PAN/CIN 

   Frontage Media Private Limited 

CIN: U74990MH2010PTC202897 

 

 

 

 

U70109DL2006PTC15587

5 

 

 

 

2.  Address of the registered office Shop No. 605, Takshishila Commercial 

Complex, RHB Road, Mulund West, 

Mumbai, Mumbai City, MH-400080 IN 
 

3. URL of website https://insolvencyandbankruptcy.in/cirp/f

rontage-media-private-limited/ 

4. Details of place where majority of fixed assets are 

located 

Village Dhamote Tal. Karjat Dist.-

Raigad. 

5. Installed capacity of main products/ services NA (The Corporate Debtor is owning 

flats & shops) 

6. Quantity and value of main products/ services 

sold in last financial year 

Corporate Debtor is engaged in business 

of providing professional advertisement 

management services. In FY 2019-20, 

Revenue from Operations was Rs. 7.89  

crores (approx.) (The Corporate Debtor 

is not in operation since March 2020) 

7. Number of employees/ workmen Nil 

8. Further details including last available financial 

statements (with schedules) of two years, lists of 

creditors, relevant dates for subsequent events of 

the process are available at: 

Email at frontage.ibc@gmail.com  

 

 

 

9. Eligibility for resolution applicants under section 

25(2)(h) of the Code is available at 

https://insolvencyandbankruptcy.in/ci

rp/frontage-media-private-limited/ 

Or email at frontage.ibc@gmail.com  

mailto:frontage.ibc@gmail.com
mailto:frontage.ibc@gmail.com


10. Last date for receipt of expression of interest 31-05-2023 

11. Date of issue of provisional list of prospective 

resolution applicants 

10-06-2023 

12. Last date for submission of objections to 

provisional list 

15-06-2023 

13. Process email id to submit EOI frontage.ibc@gmail.com 

 
 

 

SD/- 

Manish Lalji Dawda 

Registration No.: IBBI/IPA-001/IP-P02506/2021-2022/13797 

144, Mittal Court, B Wing, Nariman Point, Mumbai, 

 Maharashtra - 400021, Mumbai City, Maharashtra, 400021  

Interim Resolution Professional in the matter of  

Frontage Media Private Limited  

Date: 16/05/2023 

Place: Mumbai 
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